IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
- AR DPCARES BALANCE | FB] DB| sB| TOTAL| FB] DB SB| TOTAL|BALANCE
MAIN CASES:- 01.08.2023 31.08.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13458] 0| 4| 69 73] O 1 156 157 13374
2 CIVIL SECOND APPEAL 5344] 0| 0| 23 23] 0 0 108 108 5259
3 EXECUTION FIRST APPEAL 9] 0 0 0 O] O 0 1 1 95
4 EXECUTION SECOND APPEAL 241 O 0 0 O] O 0 2 2 22
5 CIVIL MISC. APPEAL 36253| 0| 42| 266 308] o| 37| 388 425 36136
6 CIVIL REVISION 785] 0 of 43 43] 0 0 94 94 . 734
7 '| CIVILREVIEW 801] of 1 5 8] o 7 25 32 775
8 INCOME TAX REFERENCE ol of] o 0 o of o© of "o 0
9 OTHER TAX REFERENCE 129] O 4 0 4 0 5 0 5 128
10 | TAXCASES ' ' o] of] © 0 o] o 0 0 0 0
11 CUSTOM APPEAL 101 O 0 0 O] O 1 0 1 9
12 INCOME TAX APPEAL 424 0 0 0 0] O 11 0 11 413
13 WEALTH TAX APPEAL 0] O 0 0 0] O 0 0 0 0
14 SALES TAX REVISON 595] O 0 15 151 O 0 1 11 599
15 TESTAMENTARY CASES 0] O 0 0 0] O 0 0 0 0
16 COMPANY PETITION 71 O 0 0 o] O 0 0 0 7
17 COMPANY EXECUTION PETITION 0] O 0 0 of O 0 0 0 0
" 18 COMPANY APPEAL 8] O 0 0 0] O 0 0 0 8
19 COMPANY APPLICATION 138] O 0 1 1 O 0 0 0 139
20 COMPANY SUIT 12 0] O 0 o] O 0 0 0 12
21 COMPANY LIQUIDN. CASES 38] O 0 0 0] O 0 0 0 38
22 ELECTION PETITION 51 0] O 0 o] O 0 0 0 5
23 SPECIAL APPEAL (CIVIL) 39] O 0 0 0] O 1 0 1 38
24 SPECIAL APPEAL (WRITS) 2495 0| 61 0 61| O 150 0 150 2406
25 CIVIL CONTEMPT 3459] 0| 18| 59 771 0| 74| 693 767 2769
26 CIVIL WRITS 102926] 0| 101| 1663| 1764] O 133| 4215| 4348] 100342
27 RECRIMINATION PETITION 0] O 0 0 O] O 0 0 0 0
28 CROSS OBJECTION 686] Of O 2 2l O 2 3 5 683
29 CIVIL REFERENCE 51 0 0 0 0] O 0 0 0 5
30 CIVIL TRANS. APPLICATION 165 O 0 69 69] O 2 36 38 196
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 41 O 0 5 51 0 0 1 1 45
TOTAL (A) 167943] 0] 231| 2220] 2451] 0] 424| 5733] 6157| 164237
CRIMINAL SIDE:-
1 MURDER REFERENCE 1 O 0 0 o] O 0 0 0 1
2 CRIMINAL APPEAL 28640 0| 35| 418 453 0| 36 133 169 28924
3 CRIMINAL REVISION 13533 0| O 236 236 O 0| 400 400 13369
4 CRIMINAL MISC. PETITION 25107] 0| 0| 866 866] O 0] 1090f 1090] 24883
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 27411 O 0 1639| 1639] O 0| 1975 1975 2405
(U/S 438 & 439 CR.P.C.) '
6 CRIMINAL CONTEMPT 18] O 0 0 O] O 0 0 0 18
7 CRIMINAL REFERENCE 1 O 0 0 o] O 0 0 0 1
8 HABEAS CORPUS 40] 0| 45 0 451 0 46 0 46 39
9 CRIMINAL LEAVE TO APPEAL 1006] O O] 45 451 0 0| 207 207 844
10 CRIMINAL WRITS 2074 0| 21| 253 274y 0| 32 194 226 2122
11 CRIMINAL REVIEW 2l O 0 0 O] O 0 1 1 1
TOTAL (B) 73163] 0] 101] 3457| 3558] 0] 114] 4000 4114] 72607
TOTAL (A+B) 241106| 0] 332] 5677] 6009] O] 538] 9733| 10271]| 236844
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
S-No. KIND OF CASES BALANCE | FB] DB| sB| TOTAL|] FB] DB SB| TOTAL|BALANCE
MISC. CASES.::- 01.08.2023 31.08.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5388] 0| 33| 132 165| 0| 66 166 232 5321
2 |BAIL & STAY IN CRL.REVISION 5150 O o 191 191] O of 276 276 5065
3 |BAIL & STAY IN CRL.MISC.PET. 22830 O 0| 742 742] 0 0] 732 732 22840
4 [BAIL&STAY IN CRL.TRAN. PET. & CRLW 1738] 0 ol 223]; 223] 0 0 128 128 1833
5 |BAIL & STAY IN CRL.CONT.PET. 0] O 0 0 o] O 0 0 0 0
6 |BAIL & STAY IN CRLLA 201 O 0 1 1 O 0 0 0 21
7 |[CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 770 O 5 93 %) 0 3 47 50 818
TOTAL (C) 35896| 0| 38| 1382 1420 0| 69] 1349] 1418 35898
2 CRIMINAL TRANSFER 91] O 0 1 11 0 0 4 4 98
3 STAY IN HABEAS CORPUS 100 0| O 0 0] O 0 0 0 10
TOTAL (D) 101] O of 11 1] O 0 4 4 - 108
TOTAL - (C+D) 35997] 0] 38| 1393] 1431] 0] 69] 1353] 1422 36006
TOTAL (A+B+C+D) 277103| 0] 370] 7070] 7440] O] 607] 11086] 11693] 272850
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYINI. T. APPEAL 46| 0 0 0 0] O 1 0 1 45
2 |STAY IN W.T. APPEAL / CUSTA 9] O 0 0 0] O 1 0 1 8
3 |STAY IN O. T. REFERENCE 114] O 4 0 4 0 4 0 4 114
4 |STAYIN S. T. REVISION 4801 O 0 15 15] O 0 7 7 488
5 |STAY IN CIVIL IST APPEAL 4918] O 3 65 68] O 0 49 49 4937
6 |STAY IN CIVIL 2ND APPEAL 2466 0 0] 21 21 O 0 80 80 2407
7 |STAY IN EXE. FIRST APPEAL 99 0 0 0 0of O 0 0 0 99
8 |STAY IN EXE. 2ND APPEAL 23] O 0 0 0] O 0 2 2 21
9 |STAY IN C. M. APPEAL 10198] 0| 27| 91 18] O 19 157 176 10140
10 [STAY IN CIVIL REVISION 7101 O 0 30 301 O 0 70 70 670
11 |STAY IN CIVIL CONTEMPT 18] O 1 1 2l O 2 0 2 18
12 [STAY IN SPL. APPEAL (CIVIL) 271 O 0 0 0] O 0 0 0 27
13 |STAY IN CIVIL TRANS. APPLN. 153] O 0 59 59] O 1 31 32 180
14 |STAY IN COMPANY CASES 16] O 0 0 (0] 0] 0 0 .0 16
15 |[STAY IN SPL. APPEAL (WRIT) 2120 0| 62 0 621 0] 131 0 131 2051
16 |[STAY IN WRIT PETITION 64154 0| 69| 1508 1577| 0| 57| 3106| 3163] 62568
TOTAL (E) 85551 0] 166] 1790 1956] 0] 216] 3502] 3718 83789
2 CIVIL MISC. APPLICATIONS 4966] 0| 13| 74 87| 0| 48| 214 262 4791
3 CIVIL MISC. CASES U/S-5 12412 0| 41| 211 252 0| 112| 674 786 11878
4 EXE. MISC.APPLICATION 0] O 0 0 of O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 O 0 0 of O 0 0 0 1
TOTAL (F) 17379] 0] 54| 285 339] 0| 160, 888] 1048 16670
TOTAL (E+F) 102930] 0] 220| 2075] 2295] 0] 376] 4390 4766| 100459
TOTAL (C+D+E+F) 138927] 0] 258| 3468] 3726] O] 445| 5743] 6188] 136465
GRAND TOTAL (ATOF) 380033] 0] 590] 9145] 9735] 0] 983] 15476] 16459] 373309
Dt. : 16-09-2023 15:40
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